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Demand to give status of Bhangaram Devi Fair as national fair
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THE VICE-CHAIRPERSON (MS. KAVITA PATIDAR): The following hon. Members
associated themselves with the Special Mention made by the hon. Member, Shrimati
Phulo Devi Netam: Dr. John Brittas (Kerala), Dr. Fauzia Khan (Maharashtra),
Shrimati Jebi Mather Hisham (Kerala) and Shri Haris Beeran (Kerala).

Demand to confer Bharat Ratna on Pandit Lakhmi Chand
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